Vidhan Sabha Question
Immediate/Out Today

Govt. of National Capital Territory of Delhi
Office of the Commissioner Food Supplies and Consumer Affairs
K-Block, Vikas Bhawan, I.P. Estate, New Delhi — 110002
(Coordination Branch)
e-mail:-fsocoordination@gmail.com

File No. F.3(8)/DLA/Coord/F&S/2022/047 | Date - 26-08-2022

To

The Dy. Secretary (Question Branch),
Delhi Legislative Assembly,

Old Secretariat,

Delhi-54

Sub: - Delhi Legislative Assembly Starred Question No. 26 asked by Sh. Naresh Baliyan, MLA
due for answer on 28/03/2022.

Sir,
With Reference to above cited subject, [ am directed to forward herewith 100 copies of
reply of the above question, duly authenticated by the Competent Authority.

Yours faithfully,

Il

(Rajesthhuja)
Asstt. Commissioner, F&S

File No. F.3(9)/DLA/Coord/F&5/2022 /oc;i% Date - 15072622

Copy for information:
Director, Directorate of Information and Publicity, Government of NCT of Delhi, Old

Secretariat Delhi along with 150 copies of the reply of above referred DLA Starred guestion of
distribution of the House. '
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